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ABOUT THE ORGANIZER

The Madhya Pradesh Dharmashastra National Law University, Jabalpur has been 
established by the Madhya Pradesh Dharmashastra National Law University Act, 2018. 
The motto of the University is “स�य वद धम � चर”, which means “speak the truth and conduct in ं

accordance with dharma.” The motto of the University imbibes both the concepts and 
appeals to the generations of legal professionals to always take the path of the Satya 
and uphold the Dharma in all circumstances, as the ultimate victory comes to those who 
speak Satya and conducts in accordance with Dharma.

ABOUT THE CONFERENCE

The signicance of human rights has grown over the centuries and the post Second 
World War era witnessed a new dimension in the promotion and protection of human 
rights whereby reliance has been placed on a set of values which are essential for 
human development. The UNO was founded in 1945 to reinforce human rights and 
fundamental freedoms, and to maintain international peace and security. Recognizing 
the signicance of human rights, the UN General Assembly adopted UDHR in the year 
1948. Subsequently, the concept of human rights got impetus through international 
human rights documents. With the passage of time, human rights obtained concrete 
forms when the nation states adopted good governance by incorporating them in their 
constitutions. 

Through the initiatives of the UN and with the support of the nation states, human rights 
and fundamental freedoms of the individuals have been well dened through the 
identication and formulation of the same at the international and national frameworks. 
Initially, the focus was to enumerate the civil and political rights and the social, economic 
and cultural rights. The next stage of development of human rights looked into the 
problems of vulnerable sections including women, children, indigenous peoples, etc. 
and identied the measures to be adopted for the realization of human rights of these 
sections. The third stage witnessed the emergence of right based approach to 
development and initiatives of massive human rights education programme. 21st 
century has witnessed the emergence of various human rights issues as a result of the 



advancement in science and technology. Above all, the emergence of globalization 
makes it imperative for revitalizing the strategies and plan of actions for the protection 
and promotion of human rights.

In this background, the Dharmashastra National Law University, Jabalpur, is organizing 
a Two Days International Conference on the Changing Dimensions of Human Rights in a 
Globalized World.

CALL FOR PAPERS

Papers for presentation in the International Conference are invited from academicians, 
practitioners, researchers, scholars and students on the issues related to specied 
themes. The sub themes specied under each theme are not exhaustive and the 
researchers are free to write on any topic related to the theme.

Authors will be given an opportunity to present their papers as per requirement of the 
theme during sessions on the days of the Conference in person. Selected full papers will 
be published in a special volume on the Conference in the form of an edited book with 
ISBN No.

GUIDELINES FOR THE RESEARCH PAPER

An abstract of 300–350 words should be uploaded through the google form at:  
https://forms.gle/gXxovNAxibiQDhBX9 on or before . January 10, 2020
Communication regarding the completion of registration (receiving of abstract and 
registration fee) shall be sent to the author before . The authors have  January 15, 2020
to send the full paper to the email id: which should not exceed ichr.mpdnlu@gmail.com 
5000 words (excluding footnotes) on or before  to be considered for February 10, 2020
publication as a special volume in the book with an ISBN number.

The full paper must be formatted as per the following guidelines:

Font Style and Size Times New Roman, 12 (Main Text); 10 (Footnotes)
Line Spacing and Margin 1.5 (Main Text); 1(Footnotes), 1” on all sides
Citation Style Uniform Style of Citation
File Name and Format Name of Author + Title of Paper, .doc/.docx.

THEMES AND SUB THEMES

New Dimensions of Human Rights: National and International Perspective
• Human Rights and the Constitution of India
• International Human Rights Law and the Constitution of India
• Protection of Human Rights Act, 1993: Promises and Realties 
• Judicial Enforcement of Human Rights in International Law

Human Rights and Environment
• Relationship between Human Rights and Environment
• Human Rights Perspective of Sustainable Development
• Human Rights and Climate Change
• Damage to Environment and the Liability of Corporations
• Right to Livelihood of Forest Dwellers and Conservation of Forest



Human Rights of the Vulnerable and Marginalized Populations
• Human Rights of Children.
• Women and Human Rights. 
• Protection of Minorities Including Sexual Minorities. 
• Human Rights of Disabled Persons.
• Protection of Rights of the Tribal and Indigenous Peoples.
• Human Rights of Senior Citizens.

Science, Technology and Human Rights
• Convergence of Science, Technology, Ethics and Law.
• ‘Sanctity of Life’ vis-a-vis Bio Medical advancements.
• Advancements in Medical Science on Human Rights.
• Progress in Information Technology and its Impact on the Right to Privacy
• Use of Forensic Science and Related Technologies in Criminal Investigation and 

Trials: Human Rights Dimensions.

REGISTRATION DETAILS

Registration will be conrmed only on payment of the registration fees on or before 
January 10, 2020.

A printed copy of the paper should be submitted at the registration desk on February 29, 
2020.

Registration Fee

Students - INR Rs. 1000/-

Research Scholars - INR Rs. 1500/-

Academicians/Lawyers/ - INR Rs. 2000/-

Others

Foreign Delegates - USD 150

Payment Details

A/c No. : 6291000100013591

A/c Name : Dharmashastra National 
Law University Research 
and Seminars

IFSC Code : PUNB0629100

Foreign delegates whose papers are selected for presentation will be 
granted full/partial travel grant.

SCHOLARSHIP AND GRANTS

From the full papers received on or before February 10, 2020, selected papers will 
be presented in the plenary session.

Amongst the papers that will be presented in the plenary session, a ‘Best Paper 
Award’ and ‘Best Student Paper Award’ for Rs. 10,000 each will be given.

For foreign delegates, web conferencing can be arranged on prior intimation.

ACCOMMODATION

Accommodation shall be provided as per availability on payment basis.



IMPORTANT DATES

Last Date of Submission of Abstract - January 10, 2020

Intimation of Conrmation of Registration - January 15, 2020

Full Paper Submission (Soft Copy) - February 10, 2020

Full Paper Submission (Hard Copy) - February 29, 2020
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